NUMBER OF SCAMS IN MCF

*1866. SHRI NEERAJ SHARMA, M.L.A.:Will the Urban Local Bodies

Minister be pleased to state:-

a)

b)

the number of scams exposed in the Municipal Corporation, Faridabad

from the year 2014 to December, 2021 togetherwith the number of

scams handed over to the Vigilance Department for investigation; and

the details of recommendations made by the Vigilance Department in

the inquiry of abovesaid scams togetherwith the action taken by the

Government against the guilty officers/officials alongwith the details

thereof?

DR. KAMAL GUPTA, URBAN LOCAL BODIES MINISTER

Sir,a statement is laid on the Table of the House as Annexure-‘A’.

ANNEXURE-'A’

The status of cases received from Vigilance Department pertaining to
Municipal Corporation, Faridabad for the period from 2014 to December,

2021
Sr| Inqui Reason Against | Allegation | Recommendati | Action taken
. ry for on/Decision of | by the Urban
No No. | Registrati the Vigilance Local Bodies
on Department Department
A B C D E F G
1, 01 This Officers/Of | Causing Decision has | Urban Local
dated | inquiry has | ficials of | financial been taken by | Bodies
01.08. | been Municipal loss to | the Vigilance | Department
2014 | registered | Corporatio | Municipal Department after
Farida | by n, Corporatio | Government of | examination
bad | Vigilance Faridabad. |n by not|Haryana vide | has  directed
Departme keeping memo No. | Municipal
nt, record of|52/57/2013-Vig. | Corporation,
Haryanavi Bank (II) dated | Faridabad to
de memo Accounts, 26.02.2019 and | initiate process
No. Monthly communicated to | in respect of
52/57/201 income/Ex | ULB Department. | recovery of
3-1Vig (II) penditure The allegations | amount of
dated and Audit | werelevied dishonoured
17.07.201 in against the | chequesas
4 on the connivance | Accounts suggested by
basis of with each | Personnel posted | the Vigilance
complaint other. at MCF regarding | Department of




The status of cases received from Vigilance Department pertaining to
Municipal Corporation, Faridabad for the period from 2014 to December,

2021

Sr

No

Inqui

ry
No.

Reason
for
Registrati
on

Against

Allegation

Recommendati
on/Decision of
the Vigilance
Department

Action taken
by the Urban
Local Bodies
Department

C

F

G

dated
15.04.201
4 received
from Shri
Ravinder
Chawla,
R/o H. No.
51/46, NIT
Faridabad.

opening of many
banks accounts,
non-
reconciliation of
banks accounts
with the cash
book, non-
initiating action
in  respect of
dishonoured
cheques, not
uploading the
details of
incomes and
expenditures on
the official
website, non-
execution of
agreements with
the outsourcing
agencies, non-
deposition of PF
amount of
regular
employees.All
these allegations
were inquired by
the Vigilance
Department and
none of these
allegations
against the
officers/officials
were proved.
However,
Vigilance
Department
suggested
MCF may
appropriate
action regarding
the dishonoured
cheques.

that
take

the State
Government.
MCF has
recovered Rs.
1.37 crores in
respect of 502
dishonoured
cheques
against  total
amount of Rs.
4.49 crores on
account of
1182
dishonoured
cheques SO
far. Action for
recovery of
remaining
amount of Rs.
3.12 crores in
respect of 680
dishonoured
cheques is
under process.

J Inquir

y No.
01
dated
06.01.
2015

For
concealing
evidence
in
transferrin
g of 8012
Sq. Yds.

. Vinod
Singh,
Assistan
t
Enginee
r,
Municip

For

concealing
evidence in
transferrin
g of 8012
Sq. Yds.
Governme

The Vigilance
Department,
Haryana had
decided to
register criminal
case against
Officers/Officials

(i) The case is
under
investigation
of State
Vigilance
Bureauand

action will be




The status of cases received from Vigilance Department pertaining to
Municipal Corporation, Faridabad for the period from 2014 to December,

2021
Sr| Inqui Reason Against | Allegation | Recommendati | Action taken
. ry for on/Decision of | by the Urban
No No. | Registrati the Vigilance Local Bodies
. on Department Department
A B C D E F G
Governme al nt land in|of Municipal | taken after the
nt land in Corpora | NIT Corporation, finalization of
NIT tion, Faridabad Faridabad the
Faridabad Faridab |to M/s | &private persons | investigation
to M/s ad Indian in the inquiry No. | by the
Indian . Daya Hardware 01 dated | Vigilance
Hardware Kishan Industries | 06.01.2015 Department of
Industries Solanki, |limited and | Faridabad. the State
limited Junior for In this inquiry, | Government.
and for Enginee | sanctioning | FIR No0.03 dated
sanctionin r the plans|22.08.2019 was | (ii)
g the | 3. Satish on the | registered under | Simultaneousl
plans on Aggarw | basis of | sections 420, |y, the State
the basis al, XEN | bogus 467, 468, 471, | Government
of bogus | 4. Officers/ | document | 120B of IPC and | has decided to
document Officials |in 13 (1) of P.C.|issue charge-
in , District | connivance | Act at Police | sheet under
connivanc Town with  land | Station, State | Rule-7 of the
e with land Planner | owners. Vigilance Bureau, | HCS (P&A)
owners. and Faridabad. Rules, 2016
private againstall the
persons. officers/official
smentioned
therein.
(iii) The

charge-sheet
issued to Shri
Rajesh
Nandan,
Draftsman
(now Circle
Head
Draftsman)
had been
dropped by
Municipal
Corporation,
Faridabad
subject to the
final outcome
of the vigilance
inquiryunder
intimation
State
Government.

(iv)
Vinod
AE &

Head

to

S/Shri
Singh,
D.K.




The status of cases received from Vigilance Department pertaining to
Municipal Corporation, Faridabad for the period from 2014 to December,

2021
Sr| Inqui Reason Against | Allegation | Recommendati | Action taken
. ry for on/Decision of | by the Urban
No No. | Registrati the Vigilance Local Bodies
. on Department Department
A B C D E F G
Solanki, the
then JE
(retired as AE)
who were
posted at the
relevant time
in Building &
Survey Branch
had already
been
exonerated
from the
charges by the
State
Government
vide memo
No.
12/104/2019-
5C1 dated
27.04.2020.
3, 05 |This Officers/Of | Causing The said inquiry | No action is
dated | inquiry has | ficials of | financial has been | required to be
26.04.| been Municipal loss to the | cancelled by the | taken in
2019 | registered | Corporatio |tune of | Government of | inquiry No. 05
Faridab| vide Memo | n, crores of | Haryana, dated
ad | No. Faridabad. |rupees by | Vigilance 26.04.2019 by
52/10/201 Officers/Off | Department vide | ULB
9-2Vig(II) icials of | memo No. | Department.
dated Municipal 52/10/2019-
24.04.201 Corporatio | 2Vig.(II) dated
9 by the n, 22.04.2021 as
Governme Faridabad | this inquiry No.
nt of by doing |05 dated
Haryana, irregulariti | 26.04.2019 is a
Vigilance es while | part of inquiry
Departme constructin | No. 06 dated
nt on the g 10.05.2019 (Sr.
basis of bituminous | No. 4 of the
Source road on |table) & the
report No. the allegations
02 Dated periphery contained in the
06.01.201 road in the | said inquiry is
9 Badhkhal being
Faridabad. Vidhan investigated in
Sabha inquiry No. 6
constituenc | dated
y from | 10.05.2019 (Sr.
Budha No. 4 of the
Vihar table).

Chowk to




The status of cases received from Vigilance Department pertaining to
Municipal Corporation, Faridabad for the period from 2014 to December,

2021
Sr| Inqui Reason Against | Allegation | Recommendati | Action taken
. ry for on/Decision of | by the Urban
No No. | Registrati the Vigilance Local Bodies
. on Department Department
A B C D E F G
ITI, ITI to
Neelam
Chowk,
Neelam
Chowk to
Hardware
Chowk,
Hardware
Chowk to
Vihar
Chowk.
4, 06 |This 1. Daulat | Causing State Vigilance | The
dated | inquiry has Ram financial Bureau vide | recommendati
10.05.| been Bhaska | loss of | memo No. 414 |on/ decision is
2019 | registered r (D.R. |crores of | dated awaited from
Faridab| vide Bhaska | rupees by |11.01.2022 has|the Vigilance
ad | memo No. r), CE, |Shri D.R.|suggested the | Department of
52/22/201 Munici | Bhaskar, Vigilance the State
9-2Vig(II) pal Chief Department, Government.
dated Corpor | Engineer Haryana for
06.05.201 ation, |and registration of
9 by the Faridab | Officers/Off | criminal case
Governme ad. icials, against all the
nt of | 2. Deepa | Municipal delinquents
Haryana, k Corporatio | under section
Vigilance Thapar | n, 166, 167, 218,
Departme , the | Faridabad 120-B, 201 IPC
nt on the then and others |and 13 (1) DRW,
basis of Joint by doing|13 (2) of P.C.
inquiry Directo | irregulariti | Act.
received r es for | State
from the (Audit) | constructin | Government
Urban . g the Drain | issued directions
Local 3. B.K,, and Pulia | to SVB for
Bodies XEN. in the | registering an
Departme |4. Shyam | Kalyan Puri | FIR w.r.t. part 6
nt Vide Singh, |Basti No.|& 7 of the
memo No. XEN. 3, NIT | allegation No. 3
21/58/ 5. Ajay Faridabad | against the
2018-5CI Kumar, | and in | delinquents.
dated XEN. making Apart from this,
12.12.201 |6. Rames | bituminous |a clarification
8 h road on | has been sought
Bansal, | the from SVB & EIC,
Superi | periphery PWD (B&R) on
ntendi |road from |some points.




The status of cases received from Vigilance Department pertaining to
Municipal Corporation, Faridabad for the period from 2014 to December,

2021

Sr

No

Inqui

ry
No.

Reason
for
Registrati
on

Against

Allegation

Recommendati
on/Decision of
the Vigilance
Department

Action taken
by the Urban
Local Bodies
Department

C

D

F

G

ng
Engine
er

7. Madan

Mohan
Sachde
va,
Junior
Engine
er

8. Naval

Singh,
Assista
nt
Engine
er

9. Khem

Chand,
Assista
nt
Engine
er
Sher
Singh,
Junior
Engine
er
Prem
Raj,
XEN
Pankaj
Kumar,
Clerk
Pradee
P,
Clerk
Taslee
m,
Clerk
Satbir
Singh,
Contra
ctor
Raj
Kumar
Gandhi
, Prop.
M/s
R.K.
Gandhi

10.

11.

12.

13.

14.

15.

16.

Budha
Vihar
Chowk to
ITI, ITI to
Neelam
Chowk,
Neelam
Chowk to
Hardware
Chowk,
Hardware
Chowk to
Budha
Vihar
Chowk.




The status of cases received from Vigilance Department pertaining to
Municipal Corporation, Faridabad for the period from 2014 to December,

received

2021
Sr| Inqui Reason Against | Allegation | Recommendati | Action taken
. ry for on/Decision of | by the Urban
No No. | Registrati the Vigilance Local Bodies
. on Department Department
A B C D E F G
, P.S.
Constr
uction
and his
firms
17. Shri
Radha
Prop.
M/s
Radha
Concre
te
produc
tion
and his
firm.
5, 02 This Officers/Of | Regarding | State Vigilance | The
dated | inquiry has | ficials of | encroachm | Bureau vide | recommendati
12.03. | been Municipal ent on the | memo No. 2660 | on/ decision is
2020 | registered | Corporatio |land of | dated awaited from
Farida | vide n, Kalpana 18.02.2022 has |the Vigilance
bad | memo No. | Faridabad | Chawla suggested the | Department of
52/204/20 | and Shri | park by | Vigilance the State
19-2Vig Chet Ram, | Land Mafia | Department, Government.
(II) dated |the then |in Haryana for
08.03.202 | Patwari, connivance | registration of
0 by the |Ballabhgar | with criminal case
Governme | h. Political against Shri Chet
nt of &Administr | Ram, the then
Haryana, ative Patwari,
Vigilance Officers of | Ballabhgarh
Departme Ballabhgar | under P.C. Act.
nt on the h City. | State
basis of Kalpana Government
proposal/c Chawla issued directions
omplaint park is the | to SVB for
of Urban only registering an
Local approx.40 | FIR against Shri
Bodies years old | Chet Ram,
Departme park. All | Patwari under 5
nt. residents (d) of PC Act.
of
Ballabhgar
h use this
park for
health
benefit but
as per the
report




The status of cases received from Vigilance Department pertaining to
Municipal Corporation, Faridabad for the period from 2014 to December,

Tiwatia,

2021

Sr| Inqui Reason Against | Allegation | Recommendati | Action taken

. ry for on/Decision of | by the Urban

No No. | Registrati the Vigilance Local Bodies

. on Department Department

A B C D E F G

from  the
newspaper
s, there is
an
allegation of
encroachme
nt done by
people on
the park in
connivance
with the
Officers/Off
icials of
Municipal
Corporatio
n.

6/ 02 This . Daulat Allegation | State Vigilance | The decision is
dated | inquiry has Ram regarding Bureau vide | awaited from
10.02. | been Bhaskar | irregulariti | memo No. 1838 | the Vigilance
2021 | registered (D.R. es dated Department.
Farida | vide Memo Bhaskar | committed | 04.02.2022 has | Further, Urban
bad. | No. ), Chief |in suggested the | Local Bodies

52/45/202 Enginee | execution Vigilance Department
0-5Vig(1I) r, of Department, has decided to
dated Municip | developme | Haryana for | issue charge-
05.02.202 al nt works in | registration of | sheet under
1 by the Corpora | different criminal case | Rule 7 of the
Governme tion, wards of | against all the | HCS (P&A)
nt of Faridab | Municipal delinquents Rules, 2016
Haryana, ad. Corporatio | under section | against S/Shri
Vigilance . Deepak |n, 166, 167, 218, |D.R. Bhaskar,
Departme Thapar, | Faridabad. | 420, 409, 467, |the then CE,
nton the the then 468, 471, 120-B, | Raman
basis of Joint 201 IPC and 7,|Sharma, the
complaint Director 13 of P.C. Act. then XEN and
dated nil (Audit) After Vishal
received . Raman examination  of | Kaushik,
from Sharma, the inquiry | Accounts
complaina XEN report, the | Officer.Accordi
ntsShri . Sher Vigilance ngly,
Deepak Singh, Department has | Commissioner,
Choudhary AE asked the State | MCF has been
, (died) Vigilance Bureau | requested on
Councillor, | 5. Deepak to re-examine | 23.11.2021 to
Ward No. Kumar, the inquiry | send the drafts
37, MC, Assistan report on certain | of charge-
Faridabad t Junior points. sheetagainst
and other Enginee the above
Councillors r officers/official
. Rajan s.Action will be

taken




The status of cases received from Vigilance Department pertaining to
Municipal Corporation, Faridabad for the period from 2014 to December,

Faridabad.

2021
Sr| Inqui Reason Against | Allegation | Recommendati | Action taken
. ry for on/Decision of | by the Urban
No No. | Registrati the Vigilance Local Bodies
. on Department Department
A B C D E F G
Junior accordingly.
Enginee
r
7. Pankaj
Kumar,
Clerk
8. Pradeep
, Clerk
9. Tasleem
, Clerk
10. Satbi
r Singh,
Contract
or
7,05 This Officers/Of | Causing Under process. The
Dated | inquiry has | ficials of | financial recommendati
19.07. | been Municipal loss of on/ decision is
2021 |registered | Corporatio | Crores of awaited from
Farida | vide Memo | n, Rupees to the Vigilance
bad. No. Faridabad. | Governme Department of
52/75/201 nt by the the State
9-2Vig (II) Officers/Off Government.
dated icials of
14.07.202 HSVP, MC,
1 by the Faridabad
Governme and Excise
nt of &Taxation
Haryana, Departmen
Vigilance t,
Departme Faridabad
nt on the in
basis of connivance
complaint with  land
of Mafias
complaina namely
nts Shri S/Shri
Sahi Ram, Rajesh
Dharam Thakur,Sur
Pal S/o esh Bansal
Chitru and and Om
Raj Kumar Prakash
& Rajinder Bainsla.
R/o Village
Anangpur,
District




The status of cases received from Vigilance Department pertaining to
Municipal Corporation, Faridabad for the period from 2014 to December,

2021
Sr| Inqui Reason Against | Allegation | Recommendati | Action taken
. ry for on/Decision of | by the Urban
No No. | Registrati the Vigilance Local Bodies
. on Department Department
A B C D E F G
8,06 This Shri Satbir | Causing Under process. The
Dated | inquiry has | Singh, financial recommendati
21.12. | been Contractor |loss to the on/ decision is
2021 |registered |and Governme awaited from
Farida | vide Officers/Of | nt by the Vigilance
bad memo No. | ficials of | committing Department of
52/45/202 | Municipal irregulariti the State
0-5Vig(II) | Corporatio |es while Government.
dated n, execution
08.12.202 | Faridabad. | of work of
1 by the putting
Governme iron
nt of railings by
Haryana, Shri Satbir
Vigilance Singh,
Departme Contractor
nt on the in
basis of connivance
inquiry with
report Officers/Off
received icials
from ofMunicipal
ADGP, Corporatio
CID, n,
Haryana, Faridabad.
Panchkula.
9, 08 This Shri Causing Under process. The
dated | inquiry has | Praveen financial recommendati
29.12. | been Kumar, loss to on/ decision is
2021 |registered | Contractor | Governme awaited from
Farida | vide &Officers/ | ntwhile the Vigilance
bad | memo No. | Officialsof | execution Department of
52/45/202 | MCF. of work of the State
0-5Vig (II) maintenan Government.
dated ce of sewer
23.12.202 line in
1 by the Ward Nos.
Governme 36 and 40
nt of by Shri
Haryana, Praveen
Vigilance Kumar,
Departme Contractor
nt on the in
basis of connivance
complaint with
dated Officers/Off
11.08.202 icials of
1 received Municipal
from Corporatio
Commissio n,




The status of cases received from Vigilance Department pertaining to
Municipal Corporation, Faridabad for the period from 2014 to December,
2021
Sr| Inqui Reason Against | Allegation | Recommendati | Action taken
. ry for on/Decision of | by the Urban
No No. | Registrati the Vigilance Local Bodies
. on Department Department
A B C D E F G
ner, Faridabad.
Municipal
Corporatio
n,
Faridabad.
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